
        

      

       

   

     

 
 

  

 

   

     
    

   
     

        

     
 

       
    

     

     

     

     

    

      

     

    

 
   





      

 

              

          

       

           

        

      

      

       

       

         

          

       

        

          

            

             

          

           

         

          

 



      

  

          

       

             

        

             

          

          

          

           

          

         

    

          

       

       

           

      

             

       

         

        



      

 

      

         

         

         

           

         

   

           

          

      

                

       

         

          

          

       

       

     

        

  



having address at 3131314, Giri Shikhar, Plot No.8E9l,

Opposite Goenka Hall, J.B. Nagar, Andheri E.rst, N'lumbai -100

059, as lnterim Resolution Professional to c.lrn'the functiorls

as mentioned under Insolvency & Bankruptcv Code

{. Accordingly, this Petition is admitted.

5. The Registry is hereby directed to communicate this order to the

Financi.rl Creditor and the Corporate Debtor.

THE NATIONAL COMPANY LAW TRIBUNAL, MUMBAT BENCH

CP No.l{99/l&BC/2017

PRAKASH KUNI,\RV. NALLASENAPATHY
Member (Technical)

B.S.V.

Menrber (Jrrdicial)
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